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The above sentence may be read as
under: —

“The quota of translation for the
Legislative Department has been
fixeq at 1300 words per translator
per day ang that of vetting appro-
ximately double the quota for
translation.”

Similarly, in ‘Annexure ‘C’ (Hindi
*Version) “1300 words per day” may

be read for “1380 words per day.”
.
This correction has been necessita-

ited due to a typographical mistake.
' The mistake occurred in that part of
the agnswer to the gquestion which
wrelates to another Ministry and it
could not pe noticed earlier.
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MR. SPEAKER: Whatever has
been received, I am dealing with
according to the rules. (Interrup-
tions,) No such caliing attention has
yet come to me. It ig only ncw, today,
it has come. All calling attention
%Jtices will be considered’” So far as
morrow is concerned 1 have given
permission to a calling attention
about power failure in Bengal. I am
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not able to select any other calling
attention for tomorrow. It will be
considered for next week. (Inter-
ruptions). I will certainly consider it
for next week Papers to be laid.
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(Interruptions).

MR. SPEAKER:
(Interruptions) **

SHRI VAYALAR RAVI (Chirayni-
kil): TUnder rule 58, I am raising
a point of order,

MR. SPEAKER: is it about a
matter before me today?

SHRI VAYALAR RAVI: Yes. (In-

terruptions),
-‘b -

Don’t record.

RE. MOTION FOR ADJOURNMENT

SHRI VAYALAR RAVI: I am
raising this matter under rule 58.
Now the Government have permitted
their servants to participate in the
RSS.. ... (Intérruptions) .

MR. SPEAKER: Do not record.
This iz not a point of order

SHRI VAYALAR RAVI. * *
—t—i
12.05 hrs.
PAPERS LAID ON THE TABLE

Deramnep DEMANDS FOR GRaNTs, 1979-80
oF MinistrRYy oF ComMEeRCE, CIviL
StpPPLIES AND COOFERATION

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND CO-OPERA-
TION (SHRI ARIF BEG): On behalf
cf Shri Mohan Dharia, I beg to lay on
the Table a copy of the Detailed De-
mands for Grants (Hindi and English
versions) of the Ministry of Commerce,
Civil Supplies and Cooperation for
1979-80.. [Placed in Library. See No.
LT-4261/79).

**Not recorded.



